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cargo. They do nat come empty 
into the Calcutta Port. So, 
wherever there is export cargo, th_ey 
have to go to that berth. Therefoe. 
shifting of these vessel.9 . from one 
berth to another berth is inevitable. 
'then, our ships are multi-purpose 
ships, combination ships. They carry 
containers, bulk cargo and general 
cargo, When they carry containers, 

first they have to go to the 
container berth where handling 
facilities are there. After un-
loading containers, they go to another 
berth wb,ich has facilities for unloa-
ding of bulk cargo. Then they go 
to a berth for unloading of 
general cargo Under these cir-
cumstances, it becomes necessary for 
a ship to · move from one berth to 
another berth. We cannot totally 
avoid it. But I want to assure the hon. 
Member that I shall isee to it that the 
shifting of vessels is minimized to the 
extent p::issible. 

PROF. RUP CHAND PAL: It is not 
a fact that foreign lines are being 
given preferential treatment vis-a-vis 
Indian lines? Further malpractices in 
the matter of allocation or berths by 
concerned departments of the Cal-
cutta Port Trust are also reported in 
a section of the press. 

SHR1 VEERENDRA PATIL: It is not 
correct to suggest that the foreign 
lines are being given preference as , 
compared to Indian lines. If the hon. 
Member has any such instance within 
his knowledge, hf' can write to me. I 

will certainly look into it. 

SHRI ,R. P. DAS: I am n0t impressed 
by the reply of the hon. Minister. 

MR. DEPUTY-SPEAKER: But Prof. 
Rup chand Pal is imptessed. 

SHRI R. P. DAS: The reo.sons given 
by the hon. 'Minister for .frequent 
hifting of vessels from one herth to 
another are o-eerational necessities 
likP. absence of storage soace in tran-
sit sheds. availability ol a mnre suit-
able herth .for the vessel at a later 
J5tage, break-down of .ship's derrick, 

ho.re tide and so on. Why cannot the 
Calcutta Port Trust plan in ad\'ance 
and keep berths ready for ships for 
export cargoes like jute a'ld jute pro-
ducts? Instead of doing this, they ate 
frequently shifting ships from berth 
to berth, causing' loss and suffering to 
the shippers and loading a gents. Will 
the hon. Minister request the ~lcutta 

Port Trust to stop this practice ot 
shifting vessels from berth to berth so 
that the suffering caused to the 
shippers _and loading agents are either 
minimised or disoensed with co!·nplete-
ly. 

S'!IRI VEERENDRA PATIL: I have 
already admitted the fact that there 
is shiftinl? from berth to !J.erlh. I have 
:ilso admitted that it is necessary and 
that It is not posible for us t o elimi-
nate it altogether. We wm see to it 
that the shifting is reduced to the 
minimum possible. We are at it. We 
are going to iswe instructions to the 
Port Authorities that, so far as shift-
ing of vessels from one berth to ·an-
other is concerned, after giving the 
initial allotment of a berth to a par-
ticular ship, it should not be shifted 
to another berth without the approval 
of the Deputy Chairman er the Chair-
man. So, we are taking steps to see 
that this is minirni.ed. 

SHRI R. P. DAS: Does tbe shifting 
of vessels from oerth to hert!i takes 
place in other ports like Madras and 
Bombay for generational reasons? 
SHRT VEERENDRA ? A T!T .r: 1 do 
not know about other ports, but in 
Bombay sometimes shifting becomes 
necessary. It may be so in other 
ports, but I do not have the details. 

Creation of' Directorate of Railways 
Land Resources Development 

+ 
*2a7. SHRI MOHAN LAL PATEL: 

SHRI M. V. CHANDRASHE-
KARA MURTHY: 

Will the Minister o:!' RAILWAYS be 
pleased to state: 

(a) whether he has sugge!Jted to .the 
Railways the creation of a Directorate 
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of Railways Land Resource$ Develop-
ment; 

(b) if so, whether he had called a 
meeting of the Chief Eoglneers of the 
.Zonal Railways on 30 June, 1062; 

(c) if so, what other suggestlons 
were made in the meeting; and 

(d) the action taken thereon? 
THE DEPUTY MINISTER Hl THE 

MINISTRY OF RAILWAYS ANiD IN 
THE DEPARTMENT OF FA..lU.IA-
MENTARY AFFAIRS (SHRI MALLI-
KARJUN): (a) Yes Sir. 

(b) Yes Sir , a meeting of Chief 
General Engineer.s was ht:d on 30th 
.June, 1982. 

(e) Other suggestions e:-~e regar.d-
ing (i) involving State ~ :ern ent 

Forest Departments for a!!o.-estation 
on Railway land in between Stations 
(ii) tree plantation within station li-
mits by Railways themselves on phas-
ed programme basis (iii) exploring 
the possibility of using Railway land/ 
air space in urban areas for ~source 

Development. 

{d) The Railway Board have alread,y 
decided to .set up the new Directorate 
by adjustment of existing posts from 
Railways. The Directorate will take 
action for implementing the sugges-
tions in (c) above. 

SHRI MOHAN LAL PATEL: Sir, 
India has 75 million hectares of forests. 
India has 15.64 per cent of the 
world population, whereas i~ has got 
iOnly 1.85 per cent of the world forests. 

According to the Railwe1y Minister·s 
statement appeared in the r'ewspapers, 
one lakh hectares of land is available 
near the railway side for the tree 
plantation. 

At present not more th::m 10 to 20 
-per cent of the trees planted by the 
to.rest or PWD Department survive. In 
thls regard, if some areas o'f land is 
given on lease to the private indivi-
dual.I, the percent-age of tre~s grDwn 

will be much more and employment 
can be provided to thou1:1ands of un-

employed. In view of this, will the 
hon. Minister consider to give land on 
lease to the private indiv.irtual::;'? 

SHRI MALLIKARJUN: It is true 
that the Railway Minis er has en~ 

tioned that 1.22 lakh hectares of rail-
way land is available. But within this 
land Railways have proposed to have 
88,000 hectares for afforeshtion, and 
so tar as the rest of the lJ.nd is con-
cerned, now the Railways are ke€nly 
thinking of utilising this land includ-
ing the air space also in order to see 
bow best we can also earn out of it, 
and so on and so forth, but it depends 
~ on various factors for licensing land 
to private individuals . 

THE MINISTER OF hAILWA YS 
CSHRI P. C. SETHI): I would like to 
add that it will not be possible to give 
it to the private lease-holders because 
in consultation with the Forest De-
partments of the State Governments 
and the Forest Departm'2nt of the 
G-Overnment of India we have c.ecided 
to take up afforestation programme 
on the raii way land on a big scale and 
we hope to plant more than 10 frkhs 
of trees ourselves and therefore, auy 
giving of land on lease· to privat e par-
ties would not be possible. The :r.e-

maining 44,000 acres are being used 
for grow-more-food and 'therefore, it 
cannot be diverted unless .... 

SHRI SATISH AGARWAL: It should 
not be. 

SHRI MOHAN LAL PA TEL: In the 
last Railway Budget the h•.)n. Minister 
has Riven an assurance to the House 
that plantation of trees wiU be done 
as early as possible and s ufficient 
funds and all the rest 'Jf the machi-
nery will be created as soon as pos-
sible. I. would like to know what 
concrete steps have been taken till 
now. 

SBRI MALLIKARJUN: Sir, as pro-
posed, to have these 88,000 hectares 
of the land of Indian Railways for 
afforestation, we propose to piant 10 
crore trees and in this, as bas been 
informed by the Minister, it will be 
divided into two. One pOT.tion will be 
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taken by the Railways themselves and 
another by the Forest e~art ents of 
the State Governments and the Rail-
way's portion would be about 1 crore 
trees and 9 crore trees would be of 
Statesj contributions and still, that is 
at a negotiating stage and that has to 
materialise. 

SHRI D. P. YADAV: Mr. Speaker, 
Sir, I am thankful to the hon. Minis-
·ter for announcing that the land will 
not be leased to any private p<.;rsons. 
I must thank him for lhat. However, 
this has come to our notice that at 
several places in our area t ~re have 
been illegal occupations of the rail way 
land by private persons. Formerly, 
there used to be a pencil mark on 
both sides of the Railway track. These 
days we do not find any J encil mark 
or any barbed wire or any wire on 
both sides of the railway track. w:n 
the Minister kindly assure this House 
that this pencil marking will be done ? 
What steps will be taken for restora-
tion of the unauthorised occupation 
by the private persons?. 

SHRI MALLIKARJUN: There are 
84910 unauthorised ~ncr : ac ents  

Government is keen to see that these 
encroachments are vacated. Eviction 
proceedings have also bEen a\, arded 
in certain cases. But still these en-
croachments are continuing and the-
State Governments have to come for-
ward to rehabilitate them. We are 
making all efforts on our !)art. 

So far as fencfog of the land avail-
able is concerned, it is not possible. 
At the stations we will h ave fencing 
but not all over the land which is 
available because we have got 3.22 
lakh hectares of railway land. lt is, 
therefore, not possible. 

SHRI B. V. DESAI: While replying 
to this question the hon. Minister has 
informed the House that Lhe <1tloresta-
tion programme in bet ~en the two 
stations will be taken up b.:r t ~ Rail-
ways in co-ope"i-aliori with the State 
Governments. I would like to know 
from the Tnon. Minister what actual 
steps hav• been taken to involve I.he 

State Governments in :his regard?' 
Has any meeting taken place? At. 

what stage is it? For afforestation 
purposes even the State Go·1ernments 
lack funds and so also the Rail ways. 
To what extent are they going to have 
resource mobilisation?. 
• ... 
SHRI MALLIKARJUN: &> far as 
afforestation is concerned it is one of 
the twenty point progr'.3.mme enun-
ciated by the Prime Minister. So, the 
Railways have taken it up on a mas-
sive scale in this particular yt&r. In 
1982-83 about 39 lakh trees will be 
planted in selected and limited sta-
tions. We have got certain station::; 
where we will be planting trees. So· 

far as 'land from one station to an-
other is concerned we want the Forest 
Department of the State Government 
to take if up. F'or tfils we arP creat-
ing a separate Directorate. At present. 
our Director, Civil Engineer look after-
tracks, bridges,  buildings, so on and 
so forth. We have decided t..) create 
a new Directorate so that they will be 
in regular touch with the State Gov-
ernments. It is up to the Stat'! Gov-
ernments to create funds. We have 
clearly mentioned that abo:1t 9 crore 
trees the State Governments have to 
contribute and we have to contribute 
1 crore trees. 

MR. DEPUTY SPEAKER: After 
planting you should not stop. You 
must also see that they grow like big 
trees. 

SHRI MALLIKARJUN: It depends 
upon public co-operation and the 
various ingredients of irrigntion, etc. 
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Crisis in Indian Shipping 

+ 
'"290. SHRI K. KUNHAMBU: 

SHRI M. RAMGOPAL 
REDDY: 

Will the Minister of SHIPPING 
AND TRANSPORT be pleased to 
state : 

(a) wheth er the Indian Shipping 
]jnes are facing  a crisis due to com-
petition from foreign Shipping lines; 
and 

(b) ,if so, the steps being taken to 
help the industry t o tide over the 
present crisis? 

THE MINISTER OF SHIPPING 
AND TRANSPORT (SHRI VEEREN-
DRA P ATIL): (a) The In dian Ship-
ping Lines are facing a crisis. One 
of tthe con tributory causes  is increas-
ing competition from foretgn ship-
ping lines. 

(b) Efforts are being made to se-
cure better cargo support for Indian 
shipping lines. Government is also 
contemplating extanding financial 
relief to them to tide over the pre-
sent r ecession in shipping. 

SHRI K . KUNHAMBU: Sir, may I 
know w hether the Government have 
received any memorandum from the 
Indian Shipping Companies regardi.nl' 




